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| FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR Re
ROY AGROVETS PRIVATE LIMITED OPERATING

AT Sec B, Plot 97, 1st Floor, Metropolitan Co-Op HousIng Soclety Limited, | |Pe
; Canal South Road, Kolkata-700105, West Bengal | Lo
_|. | (Undef sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
2N I " (|S|nc Resolution Process for Corporate Persons) Regulations, 2016) |
ame of the corporate debtor along with | Roy Agrovets Private Limited ‘
ed| - gwi oy Agrovets Private
e PAN & CIN/LLP No. PAN: AAFCRB510E o
lic | * | CIN: UD1403WB2011PTC171057 (
on ; : , B¢
ol 2| Address of the registered office Sec B, Plot 97, 1st Floor, Metropolitan 1 g
re | . Co-Op Housing Society Limited, Canal South | | -
wn | Road, Kolkata-700105, West Bengal, India T
—4 | 3]URLofwebsite https:/iroygrotip.co.in B
on 4 | Details of place where majority of _ Kolkata, West Bengal th
% | - fixed assets are located - ' . (4
Ic) 5| Installed capacity of main products/ services | Not Available - : ; o
_| | 6|Quantityand value of main products/ " | NotAvailable n
26 services sold in last financial year ‘ I
ie)l" | 7[Number of employees/workmen ‘ Nil ‘ ' ;Vf
8 Furthgr details including last available Can be obtained by sending email at: Tt
ﬁnancna] statements (with schedules) of two | royagrovets.ibc@gmail.com - - re
o years, lists of creditors are available at URL: | List of Creditors also available at- s,
26 | | https:fibbi.gov.in/leniclaims] -1
ic) : corporate-personals ’E
9 | Eligibility for resolution applicants under - | Can be obtained by sending email at: Aar
| section 25(2)(h) of the Code is available royagrovets.ibc@gmail.com ' e
26 at URL: - A i | s e . : _lf
ic) 10 | Last date for receipt of expression of interest | 15.04.2026 - - ST | T
11 | Date of issue of provisional list of prospective | 24.04.2026 | A
orl resolution applicants : ' 2
ed| | 127Last date for submission of objectionsto | 29.04.2026 _
— | .- | provisional list ' . ' ; ; PI
.| [ 13[Date ofissue of finat st of prospective . | 08.05.2026 R . ;
resolution applicants \ ] | 1
the | | 14 [ Date of issue of information memorandum, | 11.05.2026 1e
fce evaluation matrix and request for resolution 5
. erl plans to prospective resolution applicants g
n |'| 15| Last date for submission of resolution plans 1 12.06.2026 c
't'(:; 16 | Process email id to submit Expression of royagrovets.ibc@gmail.com P
ni Interest . J
, | Sandip Kumar Kejriwal| | ®
“ON g et RP of Roy Agrovets Private Limited| | P
PTC | Registration Number of the Resolution Professional:| | Y
9 . ‘ : IBBI/IPA-002/IP-N00236/2017-18/10687| | 1
‘14, Registered Address of the Resolution Professional with IBB: | - | -
e : , -1 RN Mukherjee Road, # 322, 3rd Floor,

. Date : 26.03.2026 : ! Martin Burn House, Kolkata-700 001 ;
>ner | | Place : Kolkata . ‘Reglstered Email id: royagrovets.ibc@gmail.com| |
lic - : .
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